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. Order
~

Office note as to
Order with Signature action (if any)
taken on order

7.8 097

Heard the lsarmed coumsel far
the petiticmer amg Skri Aghok Mohanmty,
lsarmed Semior Stamdimg Coumsel. |
In wiew of the fact that the
potiticmer wents this case to be
withdrawm, the Oshe is dispeosed of
as withérawn. The stay order passed
e 4.5.1993 also stamds vacated.
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